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TEaT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2801

OFFICE ORDER

RATeh /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Smt.
Karthika R, Deputy Controller of Patents and Designs at new location in public

interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Chennai Mumbai

2. Smt. Karthika R will tepott to Head of Office of Mumbai to wotk in the

Examination group of officer’s discipline.

3. Smt. Karthika R is cligible for TA/DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

= o

(Vickey Kumatr)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,

Trade Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.
5. Hindi version follows.

6. Guard
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO,/ 2835

OFFICE ORDER

On the recommendations of the Placement Committee
CGPDTM, the Competent Authority has approved the transfer

f&sT1%/Date: 09.01.2026

for Transfer in O/o
& posting of Shri A,

Ambigaapathy, Deputy Controller of Patents and Designs at new location in public

interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Chennai Kolkata

2 Shri A. Ambigaapathy will teport to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

o% Shri A. Ambigaapathy is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller Gener,

Trade Marks, Geographical Indications and Copyright.

al of Patents, Designs,

St

(Vickey Kumar)
Director

Administration & FEstablishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 23046

OFFICE ORDER

f&=1Teh /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O /o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Archana
Gupta, Deputy Controller of Patents and Designs at new location in public interest in

the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Mumbai

2. Dr. Archana Gupta will repott to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

28 Dt. Archana Gupta is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otdet on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ D Qo

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Ragini
Kumari, Assistant Conttoller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Ms. Ragini Kumari will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

5 Ms. Ragini Kumari is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & FEstablishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Oftice, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Mazrks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.
6. Guard

&R /Date: 09.01.2026
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TE&AT/No. CGPDTM-11018(11)/1/2022-CGPO/ 230 9 f&aTeh /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTV, the Competent Authority has apptoved the transfer & posting of Shri
Prashant Kumar Kutare, Assistant Controller of Patents and Designs at new location
in public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai
2. Shti Prashant Kumar Kutare will report to Head of Office of Mumbai to work

in the Examination group of officet’s discipline.

3. Shri Prashant Kumar Kutare is eligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geogtaphical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Tradc Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Deep
Prakash Gupt, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Chennai Kolkata

2 Shri Deep Prakash Gupt will teport to Head of Office of Kolkata to work in the
Examination group of officer’s discipline.

3. Shri Deep Prakash Gupt is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Ttade Marks, Geographical Indications and Copytight.

(Vickey Kumar)
Director
Administration & FEstablishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmecedabad.
2. I'T Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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OFFICE ORDER

feTeh /Date: 09.01.2026

On the recommendations of the Placement Committec for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti
Satendra Kumar, Assistant Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Chennai Delhi

7 Shri Satendra Kumar will report to Head of Office of Delhi to work in the

Examination group of officer’s discipline.

3. Shri Satendra Kumar is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4, This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

CEE=D

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard



s

T b

digfas wuer ART TT&HR
GOVERNMENT OF INDIA
W’"“/' : FETET AFATTF THET, AAFeT SRR e
ST SATIRET
st/ Office of The Controller General
il Sl Patents, Designs & Trade Marks
INTELLECTUAL PROPERTY aiforer 3l seEhr e
]{g?mg\msigns T Mare Ministry of Commerce & Industry
Geographical Indications / Copyright ja?_ﬁ?r Ha’é;r 3-ﬁT mﬁa; ey ﬁg:ng-r

RGNIIPM
Department for Promotion of Industry and Internal Trade

dicfoe duer saeT
BOUDDHIK SAMPADA BHAWAN
TAle a1 32/ Plot No. 32

dFeT 14/ Sector 14
SARRT / Dwarka
HARA / India

?{{m/ Tel: +911125300205
AT/ E-Mail : cgoffice in@nic.in

m/ Website: www.ipindia.gov.in
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OFFICE ORDER

&I /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O /o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Parveen
Kumar, Assistant Controller of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai
2, Shri Parveen Kumar will report to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

Bt Shri Parveen Kumar is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

>

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/o CGPDIM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks chistr)’ Ahmcdabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the ordet on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 3) 7 f&aTiah /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Rakesh
Kr. Kushwaha, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Shri Rakesh Kr. Kushwaha will teport to Head of Office of Mumbai to work in
the Examination group of officet’s discipline.

3. Shri Rakesh Kr. Kushwaha is cligible for TA /DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. 1T Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Petsonal file of the above-mentioned officer.

5. Hindi vetsion follows.
6. Guard
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Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2.3 |3

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Manganna Dora Sambha, Assistant Controller of Patents and Designs at new
location in public intetest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Chennai Mumbai

2. Shti Manganna Dora Sambha will repott to Head of Office of Mumbai to work
in the Examination group of officer’s discipline.

o Shti Manganna Dota Sambha is cligible for TA/DA and other benefits attached
to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumatr)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PD'TM, Mumbai.
4. Personal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard

f&aieh /Date: 09.01.2026
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OFFICE ORDER

f&aA®h /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri
Narendra Kumar, Assistant Controller of Patents and Designs at new location in

public intetest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Chennai Delhi

2. Shri Narendra Kumar will report to Head of Office of Delhi to work in the

Examination group of officet’s discipline.

3. Shri Narendra Kumar is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

= -

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

O/0 CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. TT" Office, Delhi — fot necessaty changes in the official profile of the said officer and to

upload the ordet on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Petsonal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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RGNIIPM
Department for Promotion of Industry and Internal Trade

HEIT/No. CGPDTM-11018(1 1)/1/2022-CGPO/ 2 3) s~ f&aTi®h/Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Neema
Sharma, Assistant Controller of Patents and Designs at new location in public intetest
in the same capacity with immediate effect.

Present Location of Posting" New Location of Posting
Delhi Chennai

7 Ms. Neema Sharma will teport to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

3 Ms. Neema Sharma is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Matlks Registry Ahmcdabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2. 2) &

OFFICE ORDER

f&aeh /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Parameswar Sau, Assistant Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Kolkata Mumbai
2 Shri Parameswar Sau will report to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

o), Shti Parameswar Sau is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

ST

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.,

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website,

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

HE&AT/No. CGPDTM-1101 8(11)/1/2022-CGPO/2 3) F fe&a1e /Date: 09.01.2026

OFFICE ORDER

On the tecommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri
Chiranjit Sarkat, Assistant Controller of Patents and Designs at new location in public
intetest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Kolkata Mumbai

2. Shri Chiranjit Sarkar will teport to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

5 Shti Chiranjit Sarkar is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Magtlks Registry Ahmedabad.
2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the ordet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.
6. Guard
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Department for Promotion of Industry and Internal Trade

TEAT/No. CGPDTM.-1 1018(11)/1/2022-CGPO/ 23) R f&aT% /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Srikanta
Karmakar, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Kolkata Mumbai

2. Dr. Srikanta Karmakar will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3; Dr. Srikanta Karmakar is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & FEstablishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Matks Registry Ahmedabad.
2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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RGNIIPM
Department for Promotion of Industry and Internal Trade
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BOUDDHIK SAMPADA BHAWAN
Telle a7 32/ Plot No. 32

HFX 14/ Sector 14
CAReT / Dwarka

AR / India

GTHTY / Tel: +911125300205
€A/ E-Mail : csoffice.inGnicin

/ Website: www.ipindia sov.in

HEAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 23) 9

OFFICE ORDER

feATR/ Date: 09.01.2026

'On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has apptoved the transfer & posting of Shri
Masthan Vali Nama, Assistant Controller of Patents and Designs at new location in

public intetest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Chennai Delhi

2. Shri Masthan Vali Nama will report to Head of Office of Delhi to work in the

Examination group of officer’s discipline.

3. Shri Masthan Vali Nama is cligible for TA/DA and other benefits attached to

this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Matks, Geographical Indications and Copyright.

Cias

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmecdabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

HEIT/No. CGPDTM-1101 8(11)/1/2022-CGPO/2R2¢

OFFICE ORDER

On the recommendations of the Placement Committee for T ransfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Raj
Kumar, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Kolkata

2. Shti Raj Kumar will report to Head of Office of Kolkata to work in the
Examination group of officet’s discipline.

3 Shti Raj Kumar is cligible for TA/DA and other benefits attached to this transfer
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

fedieh /Date: 09.01.2026

(Vickey Kumar)
Director
Administration & Hstablishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.
6. Guard
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Department for Promotion of Industry and Internal Trade
HEAT/No. CGPDTM-11018(1)/1 /2022-CGPO/ 2.3 f&&T1%h /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Goutam
Kumar Sahoo, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Kolkata Chennai
2. Shti Goutam Kumar Sahoo will teport to Head of Office of Chennai to work in
the Examination group of officer’s discipline.
3 Shti Goutam Kumar Sahoo is cligible for TA/DA and other benefits attached to
this transfer in public interest.
4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

€ e

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Petsonal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard
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Department for Promotion of Industry and Internal Trade
FEAT/No. CGPDTM-11018(11)/1/2022-CGPO/2 322 feaT®h /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Vikas
Gupta, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2, Shri Vikas Gupta will repott to Head of Office of Mumbai to wotk in the
FExamination group of officer’s discipline.

57 Shri Vikas Gupta is eligible for TA /DA and other benefits attached to this transfer
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

o =

(Vickey Kumar)

Director

Administration & Establishment
O/o CGPDTM

Trade Marks, Geographical Indications and Copyright.

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘Tradc Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi vetsion follows.

6. Guard
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RGNIIPM
Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2323 f&=Teh/Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O /o
CGPDTM, the Competent Authority has approved the transfer & posting of Dr. Rajesh
Pradhan, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Kolkata Chennai

2. Dr. Rajesh Pradhan will report to Head of Office of Chennai to work in the
Examination group of officet’s discipline.

o) Dr. Rajesh Pradhan is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.
6. Guard
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Department for Promotion of Industry and Internal Trade
TEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 232y f&aATeh/Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committec for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Roopak
Jain, Assistant Controller of Patents and Designs at new location in public interest in
the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Kolkata

2, Shri Roopak Jain will report to Head of Office of Kolkata to wotk in the
Examination group of officer’s discipline.

3. Shri Roopak Jain is eligible for TA/DA and other benefits attached to this transfer
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administtation & Establishment
O/o0 CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,
Trade Marks Registry Ahmedabad.
2. TT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Petsonal file of the above-mentioned officer.

5. Hindi version follows.
6. Guard
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HEIT/No. CGPDTM-11018(11)/1/2022-CGPO/ 23 2§

OFFICE ORDER

&=/ Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri D.
Anjaiah Nayak, Assistant Controller of Patents and Designs at new location in public

intetest in the same capacity with immediate cffect.

Present Location of Posting New Location of Posting

Mumbai Kolkata

2, Shri D. Anjaiah Nayak will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3 Shri D. Anjaiah Nayak is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller Genetal of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Cho -

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — fot necessary changes in the official profile of the said officer and to

upload the ordet on official website.

3. Pay & Accounts Officer PD'TM, Mumbai.

4. Personal file of the above-mentioned officet.
5. Hindi vetsion follows.

6. Guard
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Department for Promotion of Industry and Internal Trade
HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2324 T /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms,
Aiswatya P.N., Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Chennai Mumbai

2. Ms. Aiswatrya P.N. will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3 Ms. Aiswarya P.N. is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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HEIT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 39 o}

OFFICE ORDER

fe&&Te /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O /o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Vinod
Prakash Vasava, Assistant Controller of Patents and Designs at new location in public

interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Mumbai

2. Shri Vinod Prakash Vasava will report to Head of Office of Mumbai to work in

the Examination group of officer’s discipline.

9} Shri Vinod Prakash Vasava is cligible for TA/DA and other benefits attached to

this transfer in public interest.

4. This is issued with the approval of the Controller Gener

Trade Matks, Geographical Indications and Copyright.

al of Patents, Designs,

Ry

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Matks Registry Ahmedabad.

2. IT Office, Delhi — for hecessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Petsonal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

HE&AT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 32§ f&eTeh /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O /o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Ashlesh
Maurya, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Shri Ashlesh Maurya will teport to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Shti Ashlesh Maurya is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller Genetal of Patents, Designs,

Trade Marks, Geographical Indications and Copyrtight.

(Vickey Kumat)
Ditector
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Masks Registry Ahmedabad.
2. T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otdet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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OFFICE ORDER

Present Location of Posting
Kolkata

New Location of Posting
Mumbai

1811 /Date: 09.01.202¢

2, Shti Pankaj Patel will teport to Head of Office of Mumbai to work in the

Examination group of officer’s discipline.

3 Shri Pankaj Patel is cligible for TA /DA and other benefits attached to this transfer

in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

ol

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Marks Registty Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Petsonal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade

HE&AT/No. CGPDTM-11018(11)/1/2022-CGPO/ 9 3 30 T/ Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O /o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri Rajesh
Patel, Assistant Controller of Patents and Designs at new location in public interest in
the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Shri Rajesh Patel will report to Head of Office of Mumbai to work in the
Examination group of officet’s discipline.

3 Shri Rajesh Patel s cligible for TA/DA and other benefits attached to this transfer
in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumat)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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GUSTTIY / Tel: +911125300205

&R/ E-Mail : cooffice inGinic.in
am / Website: www.ipindia.gov.in

HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 i3

OFFICE ORDER

faster /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Rakesh,
Assistant Controller of Patents and Designs at new location in public interest in the

same capacity with immediate effect.

Present Location of Posting New Location of Posting

Delhi Mumbai

2. Shti Rakesh will report to Head of Office of Mumbai to work in the Examination

group of officer’s discipline.

3¢ Shti Rakesh is eligible for TA/DA and other benefits attached to this transfer in

public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

o

(Vickey Kumar)
Director

Administration & Fstablishment

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai,

Trade Marks Registry Ahmedabad.

O/o CGPDTM

RGNIIPM Nagput,

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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OFFICE ORDER

&R /Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authotity has approved the transfer & posting of Shri
Anjaneyulu Reddi, Assistant Controller of Patents and Designs at new location in

public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting

Chennai Mumbai

2 Shti Anjaneyulu Reddi will report to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

3 Shri Anjaneyulu Reddi is eligible for TA/DA and other benefits attached to this

transfer in public intetest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Matks, Geographical Indications and Copyright.

>~

(Vickey Kumar)
Ditector

Administration & Establishment

Copy to:

‘O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officet PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi vetsion follows.

6. Guard
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EIHTT/ Tel: +911125300205
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TEAT/No. CGPDTM-1101 8(11)/1/2022-CGPO/ 2 333

OFFICE ORDER

&/ Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti
Ramamuni Bommineni, Assistant Controller of Patents and Designs at new location

in public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Chennai Mumbai
2 Shti Ramamuni Bommineni will report to Head of Office of Mumbai to work

in the Examination group of officer’s discipline.

5 Shti Ramamuni Bommineni is cligible for TA/DA and other benefits attached

to this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Ttade Marks, Geographical Indications and Copyright.

Clea

(Vickey Kumar)
Ditector

Administration & Fstablishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agput,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Patents / Designs / Trade Marks
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RGNIIPM

Ministry of Commerce & Industry

Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 2 33Y

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Pitta
Ashok Kt Reddy, Assistant Controller of Patents and Designs at new location in
public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Chennai Kolkata

2 Shri Pitta Ashok Kr Reddy will report to Head of Office of Kolkata to work in
the Fxamination group of officer’s discipline.

3 Shri Pitta Ashok Kr Reddy is eligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

(=

(Vickey Kumar)

Director

Administration & Establishment
O/o CGPDTM

Trade Marks, Geographical Indications and Copyright.

Copy to:

il Pp?ead of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagput,
Tradc Marks Registry Ahmedabad.

2. I'T Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the otdet on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi vetsion follows.

6. Guard

f&&ATen /Date: 09.01.2026
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slefers dver sraer
BOUDDHIK SAMPADA BHAWAN
TAlE 32 / Plot No. 32

AFeT 14/ Sector 14
Z@RHT / Dwarka
HART / India
I/ Tel: +911125300205
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/ Website: www.i pindia.gov.in

TE&IT/No. CGPDTM.-1 1018(11)/1/2022-CGPO/ 2 33§

OFFICE ORDER

T/ Date: 09.01.2026

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms, Nutishri
Lonhare, Assistant Controller of Patents and Designs at new location in public interest

in the same capacity with immediate effect.

| Present Location of Posting | New Location of Posting

Delhi ’ Chennai

2. Ms. Nutishri Lonhare will report to Head of Office of Chennai to work in the

Examination group of officet’s discipline.

3. Ms. Nutishri Lonhare is eligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

S o

(Vickey Kumar)
Director

Administration & Establishment

Copy to:

O/o CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,

Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to

upload the order on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.

5. Hindi vetsion follows.
6. Guard
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Patents / Designs / Trade Marks MlnlStTy of Commerce & InduStry - T .
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Department for Promotion of Industry and Internal Trade
HEAT/No. CGPDTM-11018(11)/1/2022-CGPO/ TS f&aTieh /Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has apptoved the transfer & posting of Shri
Prashant Kumar Gupta, Assistant Controller of Patents and Designs at new location
in public interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Shti Prashant Kumar Gupta will teport to Head of Office of Mumbai to work
in the Examination group of officer’s discipline.

o Shri Prashant Kumar Gupta is cligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Ttade Marks, Geographical Indications and Copytight.
(s

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the ordet on official website.
3. Pay & Accounts Officer PDTM, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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Department for Promotion of Industry and Internal Trade

HEAT/No. CGPDTM-1 1018(11)/1/2022-CGPO/ 2 337

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Ms. Preeti
Bansal, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Mumbai

2 Ms. Preeti Bansal will report to Head of Office of Mumbai to work in the
Examination group of officer’s discipline.

3. Ms. Preeti Bansal is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,
Trade Marks, Geographical Indications and Copyright.

C—

(Vickey Kumar)
Director
Administration & FEstablishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.
2. IT Office, Delhi — for necessary changes in the official profile of the said officer and to
upload the order on official website.
3. Pay & Accounts Officer PDT M, Mumbai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard

&% /Date: 09.01.202
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siefe® Huer staer
BOUDDHIK SAMPADA BHAWAN
Tdlle 732/ Plot No. 32

daex 14/ Sector 14

CAR&T / Dwarka

AR / India

I/ Tel: +911125300205
§-AF/ E-Mail : coffice.inGinic in

/ Website: www.ipindia.cov.in

HEAT/No. CGPDTM.1 1018(11)/1/2022-CGPO/ 213 8

OFFICE ORDER

&%/ Date: 09.01.202¢

On the recommendations of the Placement Committee for Transfer in O/o

CGPDTM, the Competent Authority has approved the transfer &

posting of Shri Sudeep

Chaurasia, Assistant Controller of Patents and Designs at new location in public

interest in the same capacity with immediate effect.

E’resent Location of Posting | New Location of Posting q

Delhi l Mumbai

2; Shti Sudeep Chaurasia will repott to Head of Office of Mumbai to work in the

Examination group of officet’s discipline.

3 Shti Sudeep Chaurasia is cligible for TA/DA and other benefits attached to this

transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

Ch=5

(Vickey Kumar)

Director

Administration & Establishment

Copy to:

O/o0 CGPDTM

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM N agpur,

Trade Marks Registry Ahmedabad.

2. 1T Office, Delhi — for necessatry changes in the official profile of the said officer and to

upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.
5. Hindi version follows.

6. Guard
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Department for Promotion of Industry and Internal Trade
|&4T/No. CGPDTM-11018(1 1)/1/2022-CGPO/ 2339 7T/ Date: 09.01.2026

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPD'TM, the Competent Authority has approved the transfer & posting of Ms. Suman
Verma, Assistant Controller of Patents and Designs at new location in public interest
in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Kolkata
2 Ms. Suman Verma will report to Head of Office of Kolkata to work in the

Examination group of officer’s discipline.

3 Ms. Suman Verma is eligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)
Director
Administration & Establishment
O/o CGPDTM
Copy to:
1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNITPM Nagpur,
Trade Marks Registry Ahmedabad. -
2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otder on official website.
3. Pay & Accounts Officer PDTM, Mumbiai.
4. Personal file of the above-mentioned officer.
5. Hindi version follows.
6. Guard
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OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shti Manish
Kumar Yadav, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Postin New Location of Posting
Delhi Kolkata

2 Shri Manish Kumar Yadav will report to Head of Office of Kolkata to work in
the Examination group of officer’s discipline.

3. Shri Manish Kumar Yadav is cligible for TA/DA and other benefits attached to
this transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Trade Marks, Geographical Indications and Copyright.

(Vickey Kumar)

Ditector

Administration & Establishment
O/o CGPDTM

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
Trade Marks Registry Ahmedabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the otder on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officer.

5. Hindi version follows.

6. Guard

a1/ Date: 09.01.2026
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Ministry of Commerce & Industry

Department for Promotion of Industry and Internal Trade

EAT/No. CGPDTM-11018(11)/1/2022-CGPO/ 28Y|

OFFICE ORDER

On the recommendations of the Placement Committee for Transfer in O/o
CGPDTM, the Competent Authority has approved the transfer & posting of Shri Abhas
Kumar Bhoi, Assistant Controller of Patents and Designs at new location in public
interest in the same capacity with immediate effect.

Present Location of Posting New Location of Posting
Delhi Chennai

2, Shri Abhas Kumar Bhoi will repott to Head of Office of Chennai to work in the
Examination group of officer’s discipline.

55 Shri Abhas Kumar Bhoi is cligible for TA/DA and other benefits attached to this
transfer in public interest.

4. This is issued with the approval of the Controller General of Patents, Designs,

Ch—>

(Vickey Kumar)

Ditector

Administration & Establishment
0O/o CGPDTM

Trade Marks, Geographical Indications and Copytight.

Copy to:

1. Head of Office, Patent Office, Chennai, Delhi, Kolkata, Mumbai, RGNIIPM Nagpur,
‘I'rade Marks Registry Ahmecdabad.

2. IT Office, Delhi — for necessaty changes in the official profile of the said officer and to
upload the order on official website.

3. Pay & Accounts Officer PDTM, Mumbai.

4. Personal file of the above-mentioned officet.

5. Hindi version follows.

6. Guard
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